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SHRI GEORGE FERNANDES (Mu-
zaffarpur): Sir, what about the privilege

motion that I have given against the
Railway Minister and the Railway Board?
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SHRI K, LAKKAPPA: Sir, I have
given a calling attention notice om 'the
atrocities on Harijans and minorities and
the killing of people in Bellary firing im
Karnataka State. ... (Interruptions).

MR. SPEAKER: ] cannot say anything
here; all notices are under my considera-
tion,

Now, the Papers to be laid om the
Table,

12.03 hrs.
PAPERS LAID ON THE TABLE

INDUSTRIAL. AND COMMERCIAL UNDERTAK=
ING OF THE CENTRAL GOVERNMENT
(PuBLIC ENTERPRISES SURVEY) FOR
1981-82.

THE MINISTER OF FINANCE (SHRTY
PRANAB MUKHERIJEE): I beg to lay on
the Table a copy of the Annual Report
(Hindi and English versions) on the
working of the Industrial and Commer-
cial Undertaking of the Central Govern-
ment (Public Enterprises Survey) for ths
vear 1981-82 (Volumes I to IIT). [Placed
in Library. See No. LT-5871/83].

STATEMENT p¢. KEVIEW ON AND ANNUAL
REPORT OF HINDUSTAN AERINAUTICS
Ltp., BANGALORE FOR 1981-82

THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN): I beg to lay on
the Table a copy each of the fullowing
papers (Hindi and English versions,
under sub-section (1) of section 619A
of the Companies Act 1956:—

(1) A statement regardiuy  Review
by the Government on the working of
the Hindustan Aecronautics Limited,
Bangalore, for the year 1981-82.

(2) Annual Report of the Hindustan
Aeronautics Limited, Bangalore, for the
year 1981-82 along with Audited Ac-
counts and the comments of the Com-
troller and Auditor General thereon.

[Placed in Library. See No. LT-5871/
83]. .



